
lis Wrltlel! AlISwers AGRAHAYANA 21, 1890 (SAKA, 

GANDHI): (a> and (b). According to In-
formation reachlnl Government the Under-
&round leader, Mowa AnJ&l1li, wilb a png 
of N .... trained in China, has been on tbe 
border oC NapJand in Bunoa sim:e AUlust 
and bas been making altempts to pin entry 
into Naga\and but without success so far. 
It is understood that Mowa Anpmi has 
",lit up bis p ... into amalllP'oups to Cacilitate 
tbeir cntry into Napland. Our security 
Corces are aware of these developments and 
have taken nCl:CSSary measures to prevent 
entry of these 1P'0Ups. Should these pnas 
manage to come in, in adequate numbers and 
!'OItar! hostilities, our security forces arc in 
a position to deal with them effectively. 

A. I. R. Mec:baalc:s Worldn, oa LlYC 
Traumltten 

S019. SHRI D. N. PATODlA: Will tbe 
Minister of INFORMATION AND BROAD-
CASTING be pleased to slate: 

(a) whetber it is a fact that during the Illst 
16 months six fatal accidents took place as 
A.I.R. Mechanics were made to work on live 
transmitters by their Officers; 

(b) whether ooe of the workers also died 
of this accident; 

(c) whether it is permissible under the 
safety regulations for any Ollicer to ask the 
Mechaoic:a to work on live wires; 

(d) if not, whether any high level enquiry 
bas been conducted to find out as to how 
luch orders were passed; and 

(0) whether compensation has Men paid 
to the dccouod employees and the injured 
OlD and if DOt, the reasons therefor 1 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI K. K. 
SHAH): (a) No, Sir. A. I. R. Mechanics 
arc not required to work on live points when 
tnlnamitten are workinl. Duri.,. the Jut 
16 mootba, thoro were five accidenll inwlvinl 
six pcnona, riz. tbrae Mochanb, OM Clcancr, 
OlIO Senior Enp~ Auillanl, and OlIO 

Kha1uI, workinJ 011 tsamminon. or them, 
one ..:cident involYinl OlIO Medlallic ... 
fata1 and otben were or minor _un:. 

(b) V., Sir. 0.. MIchuic died u a 
-.It or _ 01 &beID -*IIaIa. 

(c) No, Sir. 

(d) An inquiry was made and il waa found 
Ihal lhe deceased bad nOI been rcqulnld to 
work on live points, but had accidentalJy 
come into contact witb a live point. 

(e) An ex-pal", put of RI. 11»0/- bas 
been made to the family of the ___ 1ft 
addition to tbe voluntary uaiataooe whiCh 
members of the Itaft' ha\IWPWII. Ordcnfor 
payment of aratuity and Olltra-ordinary 
pension to the widow of tbe decoued have 
been isauod. A proposal for a pant Crom tho 
Compassionate Fund of lDdia il under con-
sideration of Government. In tbe cuo of 
the five olher persona, no compensation was 
paid, as the accidents were of very minor 
nature. 

S020. SHRI D. N. PATODlA: Will the 
PRIME MINISTER be pleased to llale: 

(a) whether it is a fact lhal more Iaunchinl 
ranges are to be sel up for tho new projecl 
of launching satellites; and 

(b) if 50, whelher locatiolll tberool havo 
been finalisod 1 

THE PRIME MINISTER, MINISTER. 
OF ATOMIC ENERGY, MINISTBR Of 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATIINDIRA 
GANDHI): (a) Y., Sir. 

(b) Not yot Sir. 

0ajea4npdkar C--"''' Report 
011 f)e.eIotIeelll of KIIiIIIIU' 

S021. SHRI D. N. PATODIA: WiU.11ID 
PRIME MINISTER be p __ 10 .late: 

Ca) whether it Is • fact that the Oa,IDndra-
pdkar CommisaIon in ita report has .uaeated 
that Kuhmir'. development .hould be the 
spcclal charae 011 the Ceatre corWderinl a. 
ItralOlic and other Importance of a. reiIoa; 

(b) if 10. to what _I Iha .......... 
lopment plans are beiq ftDa.Ixled by tba 
Centre at PraeDt; and 

(c) ~t·. NaIlIloo to ........ 
lion ~ in part (a) &bow? 




